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12..02i 	Heard 1r. M.Chanda, learned 
2 	

•k 	s 1b 	 I counsel for the applicant. 

	

e 	
Issue notice of motion. 

List on 30,8.2002 For admission, 

• 	 Pendency of this applicatio 

shall not be bar t0 giving affect 

	

* 	

the order No.23/3/2002/EC1 dated 

	

• 	 18,4.2002 (Annexre—VII) so Par the 
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30.8.02 	The issue relates to trnasf'er and 

posting of the applicant. By order dated 

18-4-2002 0  the applicant was tà,nsf'rred 

f'rothe North-east Region and posted 

in hi choice station, New Delhi. The 

cipplicant 96ved this trbunal by, this 

0.4.f'p iRp T1!GO 	t.QflQ the order 

in viewhhdey-. t.plerntation 

the same; 

P1 i. A.Deb Rc, 1 sa rd r, 	C, 

ror the Respondents obtained instructions 
V 

rrom the department and stated that •te 

Officer concerned was alsdnt.uSed:t- -  e 

duty of IBB (p1):  Division, CPWD,. Silchar, 

no substitute was posted in his place as 

Executive Engineer, in Silchar (P1) 

Division, the official looked after 

tory 	OtVa 	 maintanance works of 166 Roads in various 

states i.e. Northern part of Tripura, 

Southern part of Mehalay, Assam & 

whoLe part of P1izoram. He is alsb funct- 

ioning as 0.0.0. for the Division aè well 

as the circle officer. Maintenance work 

of 168 Road j-a ve.ry - 8en5xtve and 

djPf.cu1t taSK. Mr. G eb Roy, also stated 

that Sri Sanjib Sharma, is now posted in 

place of Mr. R.K. Solanki, as ;subatitute 

from the orf'ice of the Executive Engineer 

Navi Mumbai Central Divisian, CPUD, Navi 

flumbai on 3.8.2002 and likely t0 join 

at Silchar shortly. 

The submission or Mr. A.Deb Roy, 

,learned Sr. C.G.S.C, is kt on record. 

List on 16.9.2002 for admission and 

further orders. 

Vice-Chairman 



0..258/2002 

NMe of the Regiitry' 	Dte 	 Ofder of the T,thuna 

6 • 9.02 The matsr relatgs to trasferring 

tk* out the applicant and posting in his 
Ihoice station on completion of his tenure 

vide order dated 18.4,2002. The respondent 
were ordered to submit urittenstatement. 

No written statement so tar tiled, nor any 

records ptoduC*d. Put up the matter for 

admission again after one month and ande.  

your shall be made to dispose of the case 

at the time of admission itslf and the 
respondents may ftin produce the records 

AA 

JAI - 2— ,  

IA- 

0, 
 

pQ7 

List the case for admission on 8.11. 

2002. Rsp 

Vic.Chairman 

bb 

8.11.02, 	M. A.Deb Roy, learned Sr. C.G.S.0 

for, the respondents stated that the 

applicant Sri R.K.SOlaflki, Executive 

Engineer (P&A) has relieved from his 

duty vide order dated 22nd cctober,2002. 

A copy of the said order is placed on 

record. 

In that view of the matter, the 

application is dismissed as infructuous. 

Vice-Chairman 

,mb 

1 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

(An Application under Secon 19 of the Adrninistrath'e Thbunals Act, 1985) 

Title of the case: 	 0. A. No 	 /2002 

Sri Ram Kishan Solanki 	: 	Applicant 

- Versus - 

Union of India & Others: 

SL. Annexure Particulars Page No. 
No.  

0.11. I 	pplicat:.ion 1'l5 

01 Verification 16 

03 I Copy of joining order dated 05.11.1999 

0/i I Copy of 0.M. 	dated 05,05,1999 

C'S 111 Copy of O.M. 	dated 	1,2,2001 	(Relevant 

pages) 

IV Copy of application dated 9.4.2001 

07 V Copy of Representation dated 20,11.2001 - 

0$ VI opy of Representation dated 6.3,2002 

vU Copy ofTFansferorder dated 18.4.2002  

10' VUI Copy of O.M. 	dated 	10,12.1998 

11 IX Copy of O.M. 	dated 	12.04.2001 

12 S Copy of 0.M. 	dated 27.5,02 

<.1 Copy of Representations dated 30.04,02, 0 
10.05.2002, 10.6.02, 	05.07.2002 

14 51.1 Copy of Office Order dated .31.5.2002 

isT::us 3py of Oftce Order dated 	17.6,2002 

Date 	t2 '-2- o2- - 

Filed by 

0" 
Advocate 

Respondents. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(rt Application under Section 19 OtO Ac!ITIIIL1. etnative 

Tribunals (;.:t, 

c:. A. 

BETWEEN 

hri. Pam Kishan Solanki 

$on of L. r te La 1 E Ram 

F>ec:ut lie Eiiqin,err (C:Ivi. I) 

IBER Main tenianice Cicc:1e 

c::entral Public Worke L.'epartrnent 

Mela Road 

iichar,  

-AND- 

The Union of Iri:ii.a 

F,,.epresentbd by the Secretary tot Mn 

Gc\ennmert of lnidia M.i.nisi.:ry of urban 

evelopinent and Povrty .il lev.iat3.cn  

i: r'rit 

Nei L:elhi. 

The Di .... ecton GiLiOLz'.J. 	rke 

Central Public Works Departfflerit 

Ni.. rmen Dha'an 

Nb:i'i D;:J..hi. 

- Applicant 

Cf7Y ;J4h- 

/ 
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1 

1 he Chief Lrq1rI!r. 

c:,ii:.:i. 

(.I. f'flI:U 

. i•ia.t1ciF a, 

'€at. I3nçl 

4. 	Tiia SurinLendzi.n 	Eriqireer, 

]:I::t3F 	r ti 	 :::.r.;1r 

C::ent;ra.. Pubii:: 	orka L:'er:a.F trient. 

iaiuiriiii. Mela Road 

Respondents. 

1 	Particulars of order(s) against whicbL .  this alication 

is made 

Ih:LS arolicr.tion le not made aca:inst any par tic:Lllar 

order L:ijt 	a:ainst: 	non - implementation 	of 	the 	order No. 

ARXI 
(:C:2 4-e:' 	.):Li1;' 	[:jri:.:.:1:::: 	\,.1..Je: 

.. ;42':2tt: t:I 

the. applicant: 	1S 	E:ec:ut.iVe, Enirieer 	pp 	c::.visiori 15,, 

L:'rl, hii. 	:.n 	a S 	1T 'lu'::h t'n3t. 	the 	t L;:ri 

relieved trc'ri 	hia 	p rrrit poet at 3ilchar., 	eopar d, Ia 

hi ~ • .oircrq 	at 	his 	neii piece 	of 	post.iri4 	1. 	N!e'ii 	Delhi. 

in violet ..on 	ct ' the 	atend.iriq 	:.,iepartrrreri tel 	rules, end 

teer 'iristri,.rctirns 	cf t:he 	ccm:::etent. 	aui..:hoii.t.y 	and the. 

p,ifl k-i i- 	
O6?1'14' 



apl cPnt 	1. 	preying 	for 	r 	j nectic)n 	LI:):)ri 	the 

respondents 1:,'::;' ri ij:.ve the. epp.1,i cent f o;th' qith a,:::: per 

the t_ilsti er r'der aforesaid, in or'i:e nt:.:) f'aoi.I .JJ:at:e 

his joining in New [Ire I h .i 

urjscicjjpn of the. TribunaL 

The applicant declares that the subject netter of this  

ap:::Iicetion is well aithin the in! 	sd'ci': on of'f:hie 

Hc:n "bJ.e. 	ln'ik:ir::::J.. 

The 	applicant 	fi....in t:he'r dec:l,rn:::s that 	L:ii.s 	:3.pp 	ice'i...ion 	is 

f lied i.'.i.t,hin 	the ..mitati.on preec!.... ft....d 	unde .... ...::ction':1 

of the frdniin.istrtt.ive Tribunals gr't 

Facts of the Case. 

.1 Thai:: the applicant is a citizen of Indir and as such he 

is 	etit:led 	ti:.:: 	all 	the 	niqhts 	f:notecti:)ne, 	and 

nivileqee.. S guaranteed under the (on:e'ti'tu't'ni of 

'I'h::'t. 	i' ......,rit:ir:art: 	was. 	initial..1.y 	eipoint..ed 	es 	Jrn'io r' 

	

F" 	r,rn:1' 	'Li'r. 	C::ii:.:r:L 	Public 	[fc:rii:::: 	Department  

7 	and i:,:i,rre:i 

e..'ent.uai. iv pr ornoted to the pe,t:: of Exew;utive Eii"qi neer 

(Civ.i 1) in 1919 and pos'te.ct as E x:e c:  t:iv5  Engineer- (p 

at 	IEiE:iF 	rn::,inrt..:rs.rr::.::: tj"':'1;., 	Silchar .I,f'rne he 	jc:irre::iJ 	an 

0e111999 	He 	is 	still 	continuing 	as 	E,.xecr.rtive 

	

f'cjfl1 k,J-bt 	
t4f 
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Eriqiner (P 	& 	) 	e C;.nLra1 	E.n..iriee.j•n:: Sei:vcee Pronp 

' 	Of1 aLt.:hi.r undec 	Pesr:::ors:ent 	No4 

::y of 	joining order 	dete:.;i 	r.).E: .:J... J.;9 ,  is 	eririxri 

Fiere.to. as Annexu re-I. 

I h5t 	it 	is 	Sit5C, 	that 	the 	i;O.,.PLflflI5flt 	of 	Tndie 

Directorste General of Norks. OP N.O 	Nc Delhi has 

(iEC::i.ciJ 1:1ti. 	i:bi 	 of 	rc:.t:::ir::1 rf 	officers and 

staff 	of , 	post:e:i in North Eastern 	Region will  

continue for 	two years irrest.::ec:tive 	of their 	lenqth 	of,  

service till 	further order:. 	The 	said decision 	of the 

rasI:.:orident: department has 	been 	notified by 	cch. No. 

:29/1/97 ED I 	d ted 05 0% 1999 	and 	t: he t'E 1 event'; 	port 5 on 

of 	the 	O.M. dated 05051999 is quoted be]o'. 

No. 29/1/97-ED. I 

GC:VERNMENT OF :i tI:: .1: o 

DIRECTORATE 1,ENEROL.. OF WORKS  

CENTRAL ii.jE:tL. 1f t)(Ft3 I2EiDFT i1Fii1' 

1J i)c.1.fi,i. dated t:bi.%'t:h May, 12 

OFFICE MEF1ORNDUM 

Subject lenure 	of 	Office nc; 	and Staff 	rost:ad 

in 	No ........h 	Eastern pcq5, on 

the 	under 	iqned 	I a 	directed i:p 	rc'fe ntc:' 

this Directorate'sO.M, 	of even nu mbe r 	t I i 

10.12.1997, an 	the 	cif, 	uc:t: cited ri.';:,r 

.I:t: 	has 	been 	dICLcCI by 	the Dampetent 

utoity 	that 	the 	tenure of postinq 	of 

:::ffii:r:.., asul c;1,ff of 	C:iii[) posted iri 	North  

R9-17) kf on -I O- 
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Eastern 	 ,_i.11 	cclntj.rILie.t() 	he 	two 

ye.. re, 	irrespective 	of 	thai r 	i.enqth 	of 

ti.1 1 Cu rt;.her o 

[1 I.eqic:;ir 
(MHENüF KUt'iAR 

C)y, Di rector (MN )i 

C::c:r.:'v of O.M. dted 05,05,1999  

anrie.:.:ed heret;c as Annexu re-Il 

4 .41 
That it is stated that the CovernmE:rit of India,  

Depa rtnient of Sx.'eridjrirs Ministr-v of Finance also 

issued simiicr circulars for qrnf-iriq chOiC( 5t'ti")ri 

fr)ostinq on comp1..eLjci of Fi:ed tenure in North 7astern 

Raqion vida its O,M, issued under N':), f,' 

Jated 14.12.1983 and 0. N. dated 22 .7. 19S by the  

Sovernme nt of In die. 

The 	.11 cent; craves to prodi ice the aforesaid 

office memoranda at the time of hearinq, 

' 	
.>p1i.c.rrnt beqs to stat:e that in terms of the 

standjnq circr.1err of the r';p'(:,m1 .... 1: depertmnt: itself  

arid the Gave rnrfl:ri t: of india aho'ie and the 

profcsr.d pal icy ape .1 t: out therein, the applicant her, 

become eut:itled for his choice stt::on pc'rtinq since he 

has comp].. et:ed his tenu re of two years on Cd ..i,i .. 2001 in 

'a North Eer.trrn Peq.i.on as st r 1at'd int . h' 	forescI 

c:jr'cuiers and as such he genuinely 	der.er'ves his 

çin'i 
kIJA7' fci-at?'Vk' 
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LO 

transfer 	tr'orn the Ncr th Eastern 	Roqion and Posting at e 

t:r.t.ion 	of 	his 	o'.'n 	c:hoic::e 

46 	That 	the 	off too. 	of 	the 	Reoponderri; No2 ;i 	e. 	the 

Directorate 	General 	01 	torks,, 	Ci--'tfD. vdes its 	G.M. 	No. 

28/3/2001EC'1 	fV':.,l.i) 	dated 	01,02 2 001 crcL.rleted a 

list 	of 	f';1:.ive, 	Eriinee re 	(c:ivi 1) .rn(ir 	t h e 

rcpc)ridnnt 	department: 	who 	had 	become 	die fo rtrarrsfer 

or 'irould 	become due 	for 	transfer du rinq the year 2001 

201:2 and 	invited options 	from 	those 	Ex:i::utj',,e Enqineero 

Inst ruct::nq 	theni 	to 	qive 	names 	01 	3 statibns 	in 	0 rder 

of 1::r.ference fnr- r:nn 

postirjq t)t.her choie 	St&Cji .. 	lnf;hn said list of 

Executive 	1:rneefls (Civil) the names of l:ho: posted 

in Hard Ares were e'e.i n separately wherein the noire of 

the appli cent: appears at SI.. No. 26 and the relevant 

paqee. 01 the CLM. dAtw& (1 no 'c'ri 

for r::ference. 

c:::y 	of the relevant paqes 	of 	OJd 	::ieted 

0102.:001 	is anne.x:ect her :to 	as nnexure-IIj. 

i : 	That 	hovinq becone e.i.iqjbie 	for c:h::Ice 	striton posting  

on 	c:oirioltor of 	his tenure 	of two 	yea rs 	on 	C. Li 	2c:'O1. 

in 	the 	North Eastern Req;fon . 	the applicant 	in 	r:spons 

to 	the 	above eta ted 0. Ni. 	detect 01 	02. 20(t). 	cubed ff ed 

his 	option iide his 	apr ..li 	. atiori 	datad 	09,040:L 

inidicatinq 	therein the names of to 	:::hoice 	etatio ....s 

the or:ier of preference as rhor t:elow;; 

frn' kaø 



S 	 ç 

1 	Fr r5 i. dai::.c 

:2 	tsii,.J Delhi.  

Copy 	if 	t:rJ.. 	::iti.:ir 	 c: ' 	c:'o.i. 

iret;o as Annexure-1V5 

4.8 	That 	the applicant 	thereafter made 	requests for 	his 

trrter'to his 	choice stet;ion arid 	submitted further 

r'epr.soritation on 20112001 and reminder on 0603,2002 

r 
iiP 	 .ii•z 

enr•r'el of tcrks., C:PL: issued one Office Ut den No5 02 

of 7002 under Ni., 20/3/2002• E. I dated 10.04.2002 

transferring and poe1. ng  as many as 67 E::<ac:utivo 

Engineers (Civil ) and in that list the name of the 

applicant: has appeared at 31. No. 10 ithe:reby he has 

been transferred fr:rii AM (i"ii..) ..Silchartt'md 

P.W.D. [:ii v::[s:i.on. :x:\. New i:ielh,L 

Cc::y of representations dated 	 d111ed 

:':'c:a 	and 	t:m arif ir 	order 	dated 	..1,ii.,.04.2002 	are  

anne:x:ed hereto as nnexu re V VI and VII r'especti.. ''ely 

That 	the 	applicant 	beus 	1: i::.:i i: ,,? a.t.c: .tlt,'m:,ijci'i ti'me 	t:r3n,riF 

ci drr 	::iitcJ 	18.4.2002 	was 	i.,uer:i aiD...! t, 	el>.: rrmor the 	a[t:er 

the applicant completed his fixed Le.rmur a sti. pulated two 

:vars 	even 	thereafter, 	he has 	not been r:elie\/ed from 

his 	pm....as'armt: 	place 	at 	Silchar till no'.\m 	and 	by 	now 	he has 

01 
c::ompleted 	more 	than 	2 	years ,8' 	rrion the 	service at his 

present 	place 	of 	1 	mm 	in the N 	rt h F 	t i 	ii 	H on 

fand 	I::i ii 	date 	his 	f&'r. i._i' and r;:ci;t:i.rm:, (..i,iC.tc:r 	ima.:e r'iL 

Ro17 
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bEer•iJfipieme r ted • tius jeopardisinghi.3 ,oIn:Ln 	
In Nes; 

Delhi for the i'• 	:CtI1S best krioni to the r:;oridC.flt. 

410 That the Respor.:rnt No vide his 0M< No 23'12/0I 

dated 10.12.1998 directed that the of ficers nndr 

trinstars are to be rLved by their contrO1iin4 

office5 within a period of ma,>.imum 30 days of the AS 

of issue of the order with further direction that in 

case. no SubStitU tO is ros1.:ed the officer under 

transfer be 	'1\'ed rmsiYn0 dual. charge. arrar0OmOnt 

J 	
last pare oft he said 0 ., N. it has also been 

stated that of co rs idho are not. 	
e. eyed Jthin 30 

davr of the date of issue of 	the orders ill) 

atomatiC5] ly stand reT irved after e:piry of 30 day 

and i,n[1 flj)i be eligible to dra'i p..ty arid i;LoIrncee 

from their present office This as reiterofOd by thr 

Respc:tnderit NOW vide. his 0M. No, 25/62001E0I dated 

124.2001 a..Lso. 

	

ri;:her. to the above. Lha Respondent No.2 	ide 

his 0 M. No 23/6/2001 	
dated :27.5. 2002 instructed 

thA Respondent No.. 	3 and 4 specificallY that the 

apT cant Shri R. K. Solanki has to be relieved latest 
p  

by 07 06,2002r0m his present piac.e. failing 'Aihich the 

erring officers would be liable for diecip 1  incr::/ 

ac ii on 

cor::y 	of 	011. 	detd 	10.12. i99P 	dated 

1204,20:1 and dated 77..0502 are aune><ed he eto 

as Annexure viii IX, and X respetive.ly.  
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411 Thai.: 	even 	thereafter., 	the 	applicant 	has not 	i:,:5fl 

relieved 	till 	-date on 	one 	pLea 	cr the 	other and 	the 

jp;:1 ic:an t 	in 	the meantirrie, 	has.: made 	series 	of 

r'epresa.nt:ations 	1:0 the 	respondents prayiaq for 	his 

r'lease 	in 	':3rder 	to arabic him 	to join 	in New Del hi 	in 

terms ol 	the 	transfer order 	dated 1J$042002 but 	'Auth 

no result,  

t:::o:y of r';pes.rntations dated 30.04 02. 10.050:. 

10. 06. 2002 and 05.07 .2002 are. annexed hereto as 

nnexure XI ::;erie,, 

412 	•1 h.rt: 	the 	Res;onde:nt:, 	klr..3 	averituai.i:v 	.iseueJ 	one 

Order 	k,..oI:%)sErL3BR 	(HC)/Si.1. ctiar/'2002/295 	dated 

3 .J._.5:2O0:2 	di rect i ng 	Shi .1. 	f,.\,. 	Kuur, 	bE 1BhP 

maint:enancc. 	Div:.sion 	Oqart:aia 	to 	take 	river the 

,e::.iditii::inal 	charge 	from 	the 	applirarut 	so 	that the 

appli cant 	oouid 	be 	......allayed 	by 	..:t, 2002. 	But 	this was 

not: 	complied 	','ith. 	:fr.ibse.quently. 	Respondent 	No. 	4 also 

issued 	one 	Order 	v.de 	N.)..8(%/sE/):BHR(Mc')/ 	:fi/%:::.i::/ 

Camp 	S.i.louri 	dated 	17,.62002 	directing 	Shr.i, i.V. 	Kuur 

to 	take 	over 	the 	charpa 	fi on, 	Shri 	Su:.ulanki 

by 	5. 7':)2 	but 	this 	also 	''a.r..... uruheeced. 

It 	is 	rrJevan1:: 	to 	mrr',tioru 	here 	t:hal. 	'ihen i::r,e 

= 	applicant 	was 	abc:'ut 	to 	or:jmpi.ete 	his 	L:eruure 	of 	two 	years 

= 	at. 	Silc:har 	cru4. 112001. 	he 	was 	assicine.d 	the du...iai 

charqe 	of 	lOOP. 	main teruanu:;e 	Division, 	Silohar LO 

i...::ditdoru 	to 	his 	own 	r.:harqe 	by 	the 	Resr:r:r,d.rii: 	No.4 i.ru 

spit:e 	ot 	the 	uruwi...Ll inqness 	of 	the 	appiic:ani, 	thereby 

ç7 k't" 
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)mpoeirlq more responsibilitiea on the applicant in a 

p1 anim:J manner despite krio',dng well that thi tir:er 

of the applicant was well con tern :iated. 

copy of the pffjc:o Order date:.i 3152002 and r'jj 

17 ,.c's. 0:2 are anne::::ed he.ret:o as Annexure XII and 

XIII re.s.::ectJ..vely. 

L13 That it is stated that respondents are not Imr:'ierrieiit. rig 

the transfer order ciatedTL.PO4<:2C:O2 in respect.: of the 

appi irant most del. il:::erat:e:ly and havp been ignoring the 

release of the applicant on a plea or the other in a 

planned manner thus :of:ardi:.1r1q the. •oinirip oF thu 

app] I c:erit: in his new p:.tace of posting I e. New oe:Lhi in 

terms of the aforesaid transfer 0 r"der and sho:ing total 

disrepard to' the said or'd:.r and the prof es:aed pul icy of 

the Pover'nrriant as well as 01 thoF r on ci rcu lan's., 

14 that the applicant most hurribly t:egs to stato that dna 

to non" impiemertation of his transfer order and 

release, 5.r reparable loasesar are be.inncaused to the 

api:::] icant and his tetrri,i.ly. the 1ppli.canit has been a 

patient: of Hepa't::it::isB and also suffering from Kidney 

stone and Low blood pi" essure. His lAl,fe. who Is rsi::ling 

at Far"idabad for taking care of her school oiia 

children there.. IS 5150 sufferinc ti 0111 hy:.:ertens1oni and 

there is none to ..L ook after the family. It is relevant 

tm:: mention that the applicant being posted at si.,.ch a 

remote plac..e in the North Eastern Pegi.on, could not 

take propen cai .... e of his fal;her during his last; days at 

has home place and eve....i coi...11d not see him before he 

7jr7" k41 -e-4u 
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hr,'t:h'd his issi: aithoucih the a1..pl:ic:snt iushd to 

home 	tc:1.icI,jirç 	i:r1;: 	recelpr 	a r 	L;..I.;.:IIUIlL 

reqrdinq serious condition of his father,. 

Unde r such c'::mpslllnq 	.rc:itaH0e5 r1y, 	the 

arpl ic:arit prayed .j: or  transfer to [:slhi and hiI: prayer 

was 1i1/,  considered by proper authority into  

issuance 	f 	the 	o rder his 	t ransfer and poStiwO but 

ciue 	to arbitrary, 	unust unfair action 	and delbcnat? 

nsq] icisrice otthe rsspondsri be 	the 	appi loanì t is 	rIOt 

beinp relieved 	fri:::'m hit present 	place 	of poe t: 

c::ausiripir reparable losses 	to 	the 	applicant and 	his 

frniiy. Situated 1:hus, and 	finctr np 	no 	other 

alternative the appi icant is approac.:hino the Hon blc: 

ihUn(1 for protectl':)fl of his rights and interests and 

r:ravinc for a (jr'5CtiOfl upon the rì:5pOfldel5 to release  

the applicant from his Place of posting in order to 

factate his joining in Nsu\' Delhi in terms of the 

transfer order dated18.4.2002. 

15 That this appl ical.:::ion is made torte lids and for the 

SudS of j Ltice 

Grounds for relief(s) with legal provisions. 

1 	For that, 	the tran1er and 	postirtq order 	in 	favour 	of 

the applicant has 	been issued 	vi. de ol flee order 	dated 

18.4.2002. 

0iik'' Jui1 F 
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5,2 	For 	that, the 	t:rariehar order 	has 	been 	issued .: r  

conformity . with 	the etandinq 	C:IirC;:UlaiT of the 

FSPOfldO.nt deartnient and 	prcfp:c 	")rl cy of 

(:t nme.nt. 

5.3 	For 	that,, 	the app! loan t has al ready completed more than 

Lo YOflS 	S months service in 	the 	No r- th 	East:ern Reqion 

as a qfisf 	the :i;iF::I41a:eic tenure of two years. 

L54 For that, the appli.t.:ant is erititiod to be relieved with 

immodi. ate effect and has ac:quire: a valuable riqht: for 

th3.t. 

5.5 	F a r 	l:i.t:,, 	_Jt. 	 r-r-: 

with strict: iflSLrUc:tions for relieving i;:he apr:JJrerit 

latest by 76,0r2, 

5.6 	For 	that.., 	that applIrr-it: submitted repeai-:ed 

representations 	to the reponde.nt - , 	prayinq for 	his 

relcase 	pur- suarit 	to the transfer 	orer 	dated 15,4,02 

LI,'tt;o) 	no 	i'!J]'i:,, 

. 7 For trt,, the respondents have already relieved the 

other Officers uhose transfer an:::t postiriq hate been 

ordc"ed under the same or::Jer dated 1i4.2002, 

5,5 	For that. 	non - lmpiersia:ritati:n of transfer 	in 	r-n::eot: 	ci' 

- 	 the. applicanti S 	in violat:ic:n 	of 4rd:icie 	14 	and 	16 	of 

the Cnne t:it:utluri 	of Iritha and 	so also of 	principles 	of  

natural .ustiice. 

7'4'-1 
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dun. to non' release of 	the applicant from 	his 

.9 	For that. 

of 	posting in the 	N.E. 	Region even 	after 
p rerit place 

trnnsfr of order en subsequ 	t 
.. 	uanc5 

of 	the 	ColTipetent uthor1t1 bl 
nstrLICtOfl 

to the caised 5ppllC&.nt and 	his lami ly 
less is being 

6. 

That the app1 icant states that he has e>.::haus ted l I the 

remedie 	vai1 EbJ a to him a  n d 	ier. 	no other 

alterrat;i/ 	nd pfficaCiOU 	
remedy than to file this 

)Pl icat tori 

othel  

7. 	
t_flt_P--' y f ii ed ,o r 

The applicant further 	
decl.ar5 'that he hd not 

preVIOi.IS1. y filed any applicatIon 	
irit Pei:.i, tion or Cutt 

before 
 an 
any Con ri: or' any othei ... a'...i thor i ty or 	y Other 

tench of......a '-ihrina.l regarding the s ubj ec 
	 01 t matter  

thi FrrpliCe't'i er" nor any i.i..h app1 icat'i on 3r it 

Pati 1:3 on or Suit 15 pendin9 b..a1or any of them. 

S. 	Relief(S) sought fort 

ur cier 	'the fact 	nd t a I-i'•I 

app) leant humbly 	prayS 	that 	Your Lordshi p, be 

..atio..... 	call thieaPPJ'L 
for the records o f 	the 

t 	admit o 

d 3ssne 	notlea to 	'the 	respordElt to sho', 	r:al,ise 

caba:: a n 

sought the 	relief(s) for in 	this application 
s 'to 	hy 

I Sb?. 	not be 	gran'trd and 	on 	PerUSJ.l the rcords 	and 

(?c 
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at tsr hoarinq the parties on the clause or' oeuse::; that 

rriei, be shown. be Pleased to grant the following  

fLI. 	1 hat 	the respondents 	be di rertod to 	rOle\,ie 	the 

at..p1,icant immediately 	frorri his 	present post 	of 

E>o:c.nd;i,,,ie F.nqirieer 	(P 	& 	f) ., lBER 	(MC) 	. 311 char in 	order 

to 	enable him 	to 	.oin 	as c.utive Enqineer 	CP) 

Dlvi s I on,, ::<v,, 	New 	Del hi 	in t;e rms 	of the 	department ta 

Office o rdo r No. 	82 of 	2002 dated 18.4.2001.  

• CCetS Of the appLic.:atjon.. 

3.3 	Any Otf)1" i'EiiSf (5) to 1)hji.:h i:ie.I).iicant is 	r'rtltled 

as the Honbie Tril.:unal may deem f it and proper. 

MEN 
	

Interim order orayed for., 

Durmnc.i pendency of this applicition, the appi 'icant 

prays for the foil oii,inq re1ief 

9.1 	That 	the Hon bie Tribunal 	be pleased to 	make 	an 

observation that the penrincv of this 	apptica;,tjon shall 

not 	t::oa, bar for 	the 	reapondr nts 	to relieve  

applicant as prayed for 	in 	order to enable h] in 	to 	,joi.n 

his new 'iiece of postinq 	i.e. 	New Del hi 

10-  

This application is t kInd thhouqh ftd'./nnai't;n.;:, 

ri 
	

CV1 kJ c1) 
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11 	Paticuiars Qi.the.Ipo 

	

i) 	i. P. ':. No. 

irorrt 	 :P 

	

iv) 	
. 

	

12 	Liat of enclo5ures- 

Pi.s qivn .ini: he. iflde, 

I-. 

/&YW Iej- ,,ii fo-t44-/ 
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VERIFICATION 

Sri rri 	}:i I ar ! 	Solanki. , 	 3/o 	Late 	a, Ja Ram. aqed 

boul: 45 	years, Aorkinq 	as 	E.xecwtjve. 	Enqinee r 	(Civil),, 

.'Hainl:eriance. Circle 	Cent al 	Public 	)orks [eprrtment 

:h.luqr"&m Male Roe:::, 	Silchar, 	A ssam, 	do 	hereby verify that 

the statements made 	.ri 	Paq r'eph 	.1 	to 4 	end 	to 12 arc true 

ny Rno'Iedqe arid 	1,;hose made 	in 	ParR 	mRph 	S 	re true to my 

HLeqel advice. end I 	have not supprcssr:: 	any mate ri ci 	fret 

nd' I 51(fl this ve'Itic.:ation on this t h e 6  5 	d a y of 

2002, 

Signature 

£oike 	0J-Pl4(' 
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GOVERNMENT OF INDIA 
OFFICE OF THE SUPERINTENDING ENGINEER 

IBBR MAINTENANCE CIRCLE 
C-P.W.Dl SILCHAR-788002 

NO 8(3)SE/113BR(Mcys!L/99/ 	 DATE  

)FF10E ORDFRJ 

In purswtnce of the Director General of works, CPWD, New Dliii office order 
No 201 of1999 issued vide No 30/ 9/99-ECX-VoLU dated 3 11 99 and posting orders 
No 208 of 1999 issued vide No 28/1/99-Eci (VoLIV) dt 3 11 99 and having being 
relieved from th 0/0 Executive Engineer FD —U, CPWD, Fandabad vide No 
8(1)/ECJFCDII/755-E dt 4 11 99 (F N) Sn Rain Knshan Solanki Asstt Enguicer has  
joined in this office as Executive Engineet (P&A) on promotion as Exe.ultvc Engnoer 
on5.1L99(F.N) S  . 

/ 
Supenntending Engineer 
IBBR Maintenance Circle, 
C P WI) Silchar —788002 

Copyto:.' 	. 	. 	. 	; 	. 	. 	. 	.: 	•• 
1 	The Director General of Works, C P WI), Nirman Bhwan, New Delhi-i 10011 
2 	The Chief Engineer (ODZ), C P W D Sewa Bhawan, New Delhi, for 

information. 	 , 
3. The Chief Engineer (MZ), IBBR, CPWD, Sihgun 
4 	The' Pay and account Office (NEZ), CPWD, Slullong 
5 	The' Superintendrng Engineer, Dethi Central Circle, No V, CPWD, He is 

requested tosend the Service book and personal file of Sri Ram Kumar Solanki, 	
0 

to this office at the earliest plcasc. 	 0 

6 The Executive Engineer, FCD-U, CPWD, Fandabad , he is requested to send the 
L P C OF Sn Ram Krishna Solankl ot tius office at the earliest please (FAX 

0 

No. 03842/45424) 0 

7. 	Sri R.K. Ahuja, Executive Engincer P&A) (on leave) 1 1241SECTOR 10 
4PANC1KULA ,Chandigrah yoi are deemed to be relieved on 5 11 95 (F N) 

n Ram r/atz Solanlu Executive Engineer ,(P&A) 
9.. 	Penona1 file of Sn R.K. Auja, Executive Engineer P&A) 
10 	Pen;onal file of Sn Ran yt4 Solanlu Executive Engineer (P&A) 

5 	 0 	 .. 	
.. .. 	 .. 	 0 

0 	

/ 

SupentitcnJiieifl-- 
0 •  

0 	

0 	 5 	

0 	

0 
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' 	 I 	 3 29/1/977Ec I 
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I 	 ' 	 I 	
•f 	 DIRECTORATE G1:11U9AI or soiiu<.s 	 ' , I  

criA 	 DEPIWIMYI2  

	

... 	. 	, j. 	.- ' 	 ..:. 	' i 	• .• _ i' 	 . 1W ., 	.....***********,: 	,.. . 	 ... 	 ' . 	 . ,. - •'':• 	 •: 	f • 

I 	1 	• 	
'-•,t 	 C 

I 	 New De1hi,dated,the.) 	I'lay, 1999. 	b 	 ; 

	

•1 	 I OFFICE MOBANDUM  

&thject — Tenur of otficers and staff posted in North Eastern 1egion. 	 I 

I 	 I 	 I 

The undersicjned is directed to refer to this Directorate' 8 0 eM of even 
number dated 10712797, on the subject cited above 

• 	
It has been çlecided by the canpetent authortty that, the t,nure of poeting,(. 

'of officers and.etf bf C.P.W.D., posted in North Eastie-rn Region, will continue.to 

	

( 	
be two years, irrespecive of their length of service, till further orders. 

I 	r 

	

I 	
(4BENdPA KtJI\R) 	

I 

DY.DIREXTOR(Act1N. )-I 
To 	 I 	 / 

All Chie.f Enginees (Civil & Elect. )/Superintenthng Engineers (Civil 8 Elect. 
, —.-..Executive Engineers (Civil & Elect ) in C P W .D., PSD, including .Valuation, Approprite 

Authority, I.T Deptt. , 'M/o Environrrent& rorest8 etc. 	I 	 II 

	

A 	I I 	 I  

I 	
I 	

I 	 I 	
I 

-' 

	

• 	f 

.1 

id uit I 
t\'lCDj CPW. 

/ 
]MI)IIIII, N1111lipUr.  • 	I(i 	0 

0 	•• • 
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To, 

The Director General of Wok.s 
Central Public Works Department 
Nirruan Bhawa 
New Delhi-i 10011, 

Subject: 	
Posting and a.nsèr in the Grade of Executive Engineer (Ci1).. 
Option for furtlLe' posting on completion of tenü at present 
station regarding 

Reference: 	Office mem 	
No. 28/3/2QOi/ECJ01 dt. 1/2/2001 

Respected Sir, 

With reference to above I am sumittthg herewith 
	option of c my 	i oice station in order of preference for C.oasiderjg my 1 ransfer please. 

Faridabad 

New Ddll*. 	 . 

Dei1s of the Posting for last i.O yearu 's as 
Ufle,:- 

Atlahabad 	
Till 27" Decem: 1990 	Ass istaxjt Ejneer 

Farjdabad 	
28th December 1999 to 
4.11.1999 	

Assistant Engineer 
Silchar 	 5.1119. to till date 	Executive Eñgineer(p&A) 
Thanking you, 

Yours faithfully, 

V (Ram Kihth Solankj) 
Executive Engifleer(p&A) 

LB.B.R Maintenance CircLe, 
C.P'WD, Silchar788002 

Advance Copy to: 	
The Director cn,aJ of \Vorks, CP\\, N' 

Man Bhwan, New Delhi-i 10011. for informn) 
On and flecssary action ilcase. 

(Ram Kishari Solanki) 
Executive Lngineep&A) 



To, 
The Director General of Works, 
CPWD, Nh-man Bhawan, 
New Deihi-ilO011, 

(THROUGH PROPER CHA.NEL) 

Subject: ' Transfer of Sti Ram Kishaii Solanki, from North Eas 
Region to choice station. 

Respected Sir, 

I have already completed my tenure of two years in North Eastern 
Region on 5.11.2001, therefore my transfer may kindly he considered at my 
choice station as already requested vide my application dt. 9.4.200. 

Thanking you, 

Yours faithfully, 

(RamKishanSo1ki) 
Executive Engineer (I'&A), 

LB.B.R. Maintenance Circle, 
C.PWD, Silchar-78002. 



2 	
- 

(Reminder) 

The Director General of Works, 
CPWD, Nirnian. 'Rh aw an, 
New Delhi-ilOO11, 

(100UGH PROPER CIL41\ELJ 

Subject: 	
Transfer of Sri. Ram Kishan Solanki, Executive 
Engineer ( C) from North East Region to choice station. 

Reference : 28/3/2002 —EC-1 Vol. Dt 29.1.2002 

Respected Sir, 

With due respect I beg to state that I have already intimated choice 
station vide my representation dl. 9.4.2001, along with the details of posting 

for last 10 years. 

I have also submitted reminder for your kind consideration which 
was forwarded by the Chief Engineer, IBBR(MZ),CPWD, Siliguri, vide No. 

3/1/97-EsU (MZ) dt.22.l.2002 

Further I have to request that I have already completed my I 

two 

years tenure in November 2001in IBBR North East Region. Thus four-month 
have already passed. My wife is residing at Faridabad due to the study of 
children and she is suffering from hyper tension and very much disturbed also 
there is no responsiblC person to look after my family. 

Therefore it is my humble request to you kind honour to consider 
my case and transfer me from Silchar to my choice place of posting at 

Faridabad, Delhi. 

Thanking you, 

Yours faithfully, 

(R.Soiafl1) 
Executive EngineerP&A) 

LB.B.R. Maintenance Circle, 
C.PWD, Silchar-78800 2 . 

LI 



I 
No.283/2002-EC,I 

GOVERNMENT OF INDIA 
H14r' 	 DIRECTORATE GENERAL OF WORKS 

CENTRAL PUBLIC WORKS DEPARTMENT 

n r_-L ' 	 T_ • •• 	 ujI 	 svjj, iww IJVUI!-IItJUII

)  Dated tLL,2OO  

OFFICE ORI?ER No 	OF 200 

Director General of Works, Central 'Publjc Works Department, New Delhi, is 
pleased to order the following postings & Transfers in the grade of Executive Engineer 
(Civil), with immediate effect, in public interest - 

S.No. Name(S/Shrj) 	From 	 To 

I 

U 

6. 	Shekhar Sen 

R.Bhattacharjee 

Gunsagar Jam 

Rajendra Singh 

10 
	

R.K. So!artki 

2. 	Naimuddin 

0 	3 	S;.. Sharma 

Arab Singh 

M.V.Rao 

EE(CS),II, 	EE, Dehradun Central Divn.fl Dc- 
New DeIhL. 1 	hradun,vice Sh.Naiinuddin transfd. 

EE, DCDnJI, 	EE(CS),II, New Delhi, vice Shri 
Dchradun., 	Ravi Màthur transfL 

EE, IBBR(M) Dlvn., EE, U DMi., New Delhi, vice Slui 
Tura. 	 Arab Singh transferred. 

EE,OU Division, 	EE(Plg.), ADG(Border), New 
New Delhi.0 	Delhi, vice Sh.V.K. Seth transfd. 

EE, NISA Pijt. 	EE, IBBR(M) Divi, Tura 'sice 
DML,Flyderabad. 	Shui S.K Sharma transferred. 

EF, IBBR(M) Dtm, EE, D' Division, New Delhi, vice 
Siliguri. 	 Shii R.Bhattachaijee transferred. 

EE, D' Divion, 
New Delhi., 

EE, PWD Divn.XV, 
New Delhi. 

EE, MCDn.11, 
Malda. 

EE, IBBR(M) Division, Siliguri, 
vice Shxi Shekhar Sen transferred. 

EE, Malda Central DivisionJI,Ma1-
da vice Sh.Rajendra Singhtransfd. 

EE, Dehradun Central Divisioitl,Dc-
bradun against an existing 

EE(P&A), IBBR 	EE,PWD DMt.X ,New Delhi, vice 
Main. Circle,Silchar Shri Gunsagar Jain transferred, 

0 

(... .contd.) 

2 

RaviMathur 



, 	r . 1 	SanjeV Shaz 	
EE,j Muznbai 	EE(P&A) IBI3R(M) Circle, Silchi -CeIIff'a1 Diy 	

vice Shn R K So1anj 	sfj A.K. Yam 

	

	
EE(AA) Mwnbam 

EElg.), W4 Muznb4 Nice Shri  S.K Bhoyar Wan fre d.  
Bhoy 	

EE1&) WZ. 	EB, Nc Mwnbam Ca1 	o Mumbaj 	 am. vIce ShAj Sanjev Shar transfcrJ Umesh Bana1 .. .EE, Cena1 Sectt. . EE&A) ACC. Guah 

	

Pivn-, 	Deth 	agamst an existing Va S.S.Vasjsht 	
Scc 	EB, Karnal CenWa1DjvI8j, Kama1 

%Ce 

Shij A.K. RAj v 	feire A.K. Rajdcv 	EE, Kc.J) 
xnaj 	 EE(HQ), N1jc 	against Ka 	

an existing vaearcy 

	

B.B. Makkar 	
NZ. 	EE, CenWal Sect 	sjo ce Shd Jampur. 	. 	.,  

D.S. 	
Umes 

Shat' 	
EE, 13.F.310 	

EEiance) New Dclii vIce 

	

Tharad. 	. ' Shri A.K. Pandcy Wanfe P.P. SmF 	
EE, 'NDj0 	

EE, T.A.D. CCWD 	vIce Nw Defin 
 Skin NP Kuki-eti ftansfcrred.

.KuJei 

	

	EE, TAD CC14 	
EE, W Division,New Ddfli A re  New Delhi r

Shli S.K. RampJ tmmfemd. RanVal  
EE, w DivIsio 

	

 
New Deli 	EEigc) New Dek vIce 

Ski A.K Gta Proccoding on 221A.K, 	
EE, Con D' EE,A' 	New Defli vIce 

a 

	

New Delhi. 	Skin 	xi&ferrej 23 	K.S. Wanjach 	EP1g) SC 	EE, Cons. Di. X, 	New  iv, 	DeilI S'Jchar 	Sb A K Aarwa1 trangfed Tula Rain 

	

F-E,BFDmk 	
EE,T Di., New dflij, vIce Ski. 

	

New Delhi. 	B.B.L. Gupta. 1rctg ôi 30-04-OZ V.K Seth 

	

	
EEIg) 'WG 	EE, 	New De1h vIce Shxi (l3order), New Dejhj Tula Rain Wansfàj,j 

contd) 



• 	 / 

4,  

/ 

•"' 	26. 	S.K lain 	
EE(Valuatiofl), 	E P 	1Ofl 	Ne 

i.vj

S 	 w Ddll 

	

hopu 	
vice SluiTarkoshwar Tiwan afready 

- transfmTed.  
27 	Y K Sh 	EE, IS 	

EE(Vigijan New DdU 
vice Shn 

ML Da11frd 

	

28.M L lDalal 	EE(V1g11anC)  
New Dellu 	EE(}IQ) NDZ Ig New Delhi, again. 

St a newly created post 

	

29 	M P Shar 	
EE(CS), New Delhi EE,'S' Divisio; New Delhi1  Vice 

Sh 	

tranafced 

	

30. 	Kailag Nai' 	
rePordng to .... EC),• New Delli 	ce Shrl  

	

Central Office 	
transfeired 

	

l 	R S Snig 	
A C C, 	

W R. MurnbA vice Shn 

	

Afliaba 	R Cha 	traflsfeed 32 	R Chakrabony 	EE(PM) W R, 	
EE(MIS), EZ Kollcata, against an 

	

Muxnbai 	existing Vacancy.  33 	M K Ahned 	EEafuatlon) 	
EE&A) ACC, AUahab vicc 

	

I UCknoW 	 Shn R. S Sm 
34. Y.S, Prasad 	EElg.) NZ.11, 	EE, ineCen

d.  

Luckow l Dsjon e  
S 	

againstan existing vacancy. 35... Yaznen Beg 	
EE,LCDn.11 	

EE 1g.), NZA Lucknow, Wee  

	

Luckiiow. 	
Shn V S Prasaci fr 	,j ansf 

K Choudhary 	CCDj\P 
K0U(ata EE(P&A) CCC.IgKJ 	against 

an esting Vacan.. 
A.K. Da 	

EAd) SCC-t EE, CCThW0 	Shñ 

	

1I3BZ, Sthg 	K K Choudha, fransfecd 
D.K Chouj, 	EEWabtjOfl) 

olJc 	 EE&A CCC. Kolica agast K 	 an existing Vacancy. 
C.M. Tiwa . 	

EEaJi0)g  
Paa 	 EElg.) PWD Zónc.Ig Ncw DcR 14  ce Shij N.K,Bl ahady tnafd. . 	G.C. Kabj 	

,.EEAA), nine 	EEig, SZIg Bangalorv, vi ce  
Sh. A.K. Khatua afrady fransfd 

(.... . . Contd.) / 



-: 4:- 

Ms.R.MuthWakshmj EE(PM), S.R. 	EE(P&A), C.C.C-fl Chcnnai, 
Chennaj. 	Sh.C.Sivan 	already transf&\ 

Vi 

D.N. Si* 	EE, BCDnJI, 	EE(Valuatio), Allahabad, vice Shri ' 
Barasat. 	E. Ekambarain transfma 

B. Ekaznbara 	EE(VaIuation) 	BE, BCDn.fl, Barasat, vice Shri 
Allahabad 	D.N. Singh tránsfend. 

R.R. Venna 	U/PEE, BFDn.ffl, 	EE, BDr,fl, Bikaier, vice Shri l3ikaner. 	B.K. Gupta transfeired. 
(Due to closure of Unit) 

B.K. Gupta 	EE, BFDmfl 	EE, Dr.RM.L. Hoap. DM.New l3ikaner. 	Delli vice Shii J.C. Na,a1 trfd. 
J.C. NaaI 	BE, Dr,RMJJ-j 	EE,(QA), CSQ New Delhagajnst 

Divn.,New Delhi, 	an existing Vacancy. 

	

47, 5K Jam 	 EE(Váluation) 	EE PWD Division,XJ New Delhi Thane 	against an existing vacancy. 
S.K Jain 	EE(Valujon) 	EE(P&A), DCCJV, New Delhi, 

Kanpur, 	vice Sh.T.J. Nihalnj transferred. 
P.K.Ojha 	EE(PIg.), C.Z., 	EE(Adm.n) Bhopal Central Circic, Bhopat 	Bhopal, vice Shii M.P. Singh lrfd. 
M.P. Singli 	EE(Adii.), 	EE(Plg.), C.Z., BhOpal, vice Shri BC.C.;BhopaJ. 	P.K. Ojha transferred. 
P. Ramaraj 	EE(AA), Mumbaj 	EE(PJg,), 811, Chcnnaj., vice Shri 

M;Jagannathan transferred. 
M.Jaganp. 	EE(Plg.), SZJ., 	EE, CCDn.fl/, Chennai, vice Shri Chennal, 	V.P. Kurup transferred. 
V.P. Kunip 	FE, CCDn.rV, 	EE(Trainjng),RTJ Chcnn4agajt 

Chennaj. 	 an existing 'acacny. 

A.K. Pandey 	EE(Vigjnce) 	EE, Jaipur Central Djvisjo. Jaipur 
Ncw Dclhi. 	against an existing vacancy. 

P.K. Sarar 	EE(PIg.), ODZ 	FE, Delhi AviaEibñ Division, New 
New Delhi. 	Delhi, vice Shui N.S.'Jain transfd. 

(..... contd.) \ 4 ( /1 

r 



• 0• 

56. 	:N.S. Jam EE, DADn., 
New Delhi. 

EE(Plg.), ODZ, New Delhi, vice 
Shii P.K Sarkar transferred. 

T.J. Nihalani 

Dhiraj Kumar 

N.K Saini 

J.K. Ray, 

P.S.N. Murty 

Bhagwan Singh 

EE(P&A), DCC.rV, EE(Plg, ODZ, against an existing 
New Delhi. 	vacancy. 

EE(AA),Lucknow EE(Trg.), Ghaziabad, vice Shri A.K. 
Tha transferred. 

EE(Trg.), Ghaziabad EE(Plg.),PWD ZoneJ, New Delhi. 
vice Slili Dhiraj Kuniar transfened. 

EE, C.onstn. Divn.I,, EE, Silchar Central Division, against 
New Delhi. 	an existing vacancy. 

EE,'MDivision, 	EE(Adnin.),SCC, Silchar, vice Shri 
New Delhi. 	S.S. Vasishi transferred. 

EE, Constn, Divn.11 EE(Plg.), Siliguri Central Circle.I. 
New Delhi. 	aginast an existing vacancy. 

EE(PIg.), PWD 	EE, Border Fencing Division, 
Zone.I, New Delhi. Tharad vice Sin -i D.S. Sharawat 

transferred. 

EE(Plg.), NZ.II, 	EE, 1vf Division, New Delhi, vice 
L,ucknow. 	Shri Shailendra Sin6 ttansfd. 

U/P EE(Plg.),IBBR EE, Kolkata Cent Division4,Kolkata 
Maint. Zone, Siliguri against an existing vacancy, 

EE(P&A), HCC.I 	EE, NISA Pijt. Division, Hyderabad 
Hyderabad. 	vice Shii M.V. Rao transferred. 

EE, CDO, New 	EE, Constu. Divn.II, New Delhi, 
Delhi. 	 vice Shii Vijay Kumar lransfeiród. 

Prakaah Rawat 

60. 	C.B.Upadhyay 

:. 
61. ;sshailendraSingh 

i ,. 	
.,, 	 • 1 

Q. VijayKumar 

Officers are requested to join their new unit of posting and send one copy each of 
T.RI form to EC.I & EC.0 Sections of this Directorate giving reference to this order. 
They should also send certificates of having written their self appraisal and CR.s in 
respect of officers working under them in the prescribed proforma. 

(ANIL UNIYAL) 
DY. DIRECTOR 

Copy to:- 
1.A11 Pay & Accounts Officers of C.P.W.D. 

-0.0i 0lvve~ 

(.... contd.) 



I 
2.Pay & Accout5 Officr.Xjj, PWE, Govt. of Delhi, New Delhi 
3.PLinoipal Secretaxy, PWD ::Go of•DeIhj, New Delhi. 
4.A11 ADGs of C.P,W.D, 
5 Engmeer...<f, P. W D, Govt of Delhi, New Delhi 

•Tax DepU.iEnv. & Forests etc. 7CluefEngineer(vlg) C P W 1)., New Delhi 
8.AIJ SES(Civil), of CPWDfP,Wbfle Tax DepuEnv, & Forests etc. 
9Ocers concezd. 
1O,pps to DG W/PS to DDG(W), CPWD, New Delhi. 
11-PA8 Dwector(Admii) DW(P8WA) P S&D,DS(A),F 0 to DGW,p%%rJ) N Delhi 
12.EC 111CR Cell/General Section/Cash Sectin(2 copics)/'Ec.w(Cys 	File. l3.Rcogjj Msóciatjønj. 
14.Notjc Board. 
15.Hjj Shakha for 1 -lindi versjot. 

(ANIL tJNIYAL) 
DY. DIRECTOR (EC 1) 



?• 	

•::. 

.L. L•• 

•:;ivi:iu tit:cii 	U(' 	'II!)! A 

ii 	i)u/i , i 	i;i:rtVithI. 	t• 	1iU 

tufll.IL: Wiic 	iH:IAir!)ilIt 

I 11.) 	dil LCO, t:te 	(7 tl)ec. ,1990. 

Ci 1 i::: (Al.]))!tJtttl)i!f4 

C(: :-)J%(i.lI 	 (if i 	f:t )rIi(?L 	i 1'tiIJvQ Eijiiic.rU (Civil & Eit±ct. 

ObSC! tl 	L, 	LJUltLe li ) t':jc 	 of! cs'; , 

1n ar(Civi). ii u:i (t. ) , 
wiKi ai 	under order3 ot 	L'rtnCI!r a 	aot reli vJ by 

ir reBpCCtl.Ve cLrofl Incj (I.:'rs; t:or quite 	I0oj tl.m 	rocul.tJ-ny i lc*iy delay 

j/rrpifltiti:0fl 	tn.c.i'r •).rr; •jSU(?ti hy [hi 	l)jUtC )rat.i. ['his; ckS.eat'.13 the 
j  

'aim [ci: cii:] 	:1 advei:s;e 1 y at 1L the w:)J:B 	i 	tiIQ \flCiO¼i 

Jice53 0 L C. P. W I), 

Di, rectoi 	Cnera.1. of hi 	take-n a 	s;cC I OJ) V itrd o.t 	t'ic 	non 

11 oC t.rriufui:/i.i;U iiy 	c,1':)er.:3. 	I L has 	be, 	thi'c IOtm, 	(1iCl,dII t1i.at, 	all the tX- 

be 
!1ye I 	jinCi' 	i(L Vii 	& 	J1 	:t 	), 	'iiI) are 	UItd0i. 	op IeC of 	tLnruJfet:, 

30 

ace to 

(l'fl 	fuciti 	the 	Ji.ite 
. 	bj thei.i: 	COrii:r0.lifl(J 	(I 	i:tr:, ithi.n a 	jxri) of 	xklluU 

i9 	 the off1ccr urder 
lL[SDUe Of 	ordwii. 	)fl 	 .'hc. no Buly3tj [tc 	[(3LK 

•iuiLer 	D 	rei.le'icd 	I,y 	inici  

91 it it; Ix)t.'" 	t.IiLit, after r:eliel' C ''; I_he t 	e13[:.octi.Ve 

1XeUti\'( l' iiii 	(I i 	i)t jwsiirnlricj the iha Le of! 1J;i 	l?0.-13 LUI 

loity 1(%Vi. 'j 	e.fot, 	 i.rty 0CC c'j:o uiy inuuI:e i t0 r.o le' 

BaflCt_1')fli at t:l;n time cf  

expLry 
CW (Vfl 

7fl[o3i1TEU;t 

iLce,19 thou Lrni3LeI u -'Jit aerai;c 	 ot 	 1IILLiCi3 

.Ln ILD C.flt.i.cd. 	I [ice fl 	 . 
-- - 

Ml 	/( .t;/;Ei ntt 31¼: 11,1 to nni :e Lfiaii 	
00 iiiVC lRI L14)nOI 	1I3LrU- 

Coil 	iii ['01'.) Lii Ll' ,  ft i: r,cLiVC I Ji()flE//&e/ci ,cl'ti, 

1' \ 	 i
(UUD 

1)' 	

I>AUL) 

\ 	• 'I 	

.Dfltl:XI\)R(t'It,f\1N1I.t) 

- 
• 	' 

ll 	jj(j1t1 Uj.reCtOi 	ct':'I.. 	
.,'• i 

1¼11 Olx 	iricet o (CivilA tl':t. ) 
l Su1r.Lntei0L11 	i giin(Ci 	 ) 

11 EXecutive Inyi neirn (CI vU . I1i,ct.) •, 	 I'! / 7 

'I 

'/ 	• - 	

1 ,' 

PPS to [(W)/t 	ic D(), 	.)eiiü. 

PM 10 DI recr'( 	f 	w 	& 	f 
1tiui.), 	( a) ,IM( St)) ,M( )>M) FO  , 	to tX (W) ,0D1¼. I t' 	Delhi 

i'  c 	

. 

	

U
h'kii w.r,t. ii]e 	

20)90/. 	\ 

SOCLIOJI OLfiCQL 
 

(iJ.1. 	;lllLr) 

I 	 sixl':( 'i :'FlC.Ell 

• 	i¼t 
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N().23/()120() 	I 

tNI () jt INDIA 
1)IJfl ( I ()flA I I CI Nh RAT Op \VOJK )  

CEN•IIIAI, I (jIJ LIC WOftKS DEP,Jljp1 

N!rijin flhavni, No 	Ii)cIhl-. I 10011 
1)nted the 1 1 kprjI 2001 

SubJcct: Cwnpllnjtce 
of frtm.fer orders l.tied by I)lt ectorfe Cericrid of \York., 

C. P.\Y. I). 

It in Sccfl that !iaj1.Mjj °idt . RnIcd by thin Directora tc arc not coniphcd prori Ily d&IC tO OItC fCa.oit Or otlici. 	Liiiy a hillicsa iCJ)1ncffla lion in 101Wardc(I by Controll i rig (.)lIieci' aitil iJ1i(ICI IJii .J)Ica tlic OLliCci ii IIffl tCJicyc(l 

Thc piCticc of noC tcflc.ving tire offkcrs, pcnding 
(kCiith1 Ofl [itO and withltohjjjig their tranMr ia vcwcd ncriOufily znd 

Corflpctcnt authority flam (ICCRICd that all officcç8 iwdcr tr;uisfcr olufrI bc r licvcd forthwith. 1l}Cir Ipfscfltatjoii ii arty \V 11 IC con.sid cird only a.flcr Ihcy join nCw place of poting. 

it ii alno dcidcd Iii at officct i'ndcr [ra:i&fcr thould not he aiic I RThc(I Ica \1 Pt CPara 01 Y to join IICW 1)011110'
. 

	

It will be the t portaibili 	of rtnl)cctjvo Coir(rollirrg OI1kcr to nd)lctc to abovo  gui'Jcliric.. 

(:•;:c -'j --i (C-'(/ 

CII V( U' 
1)Y. ECH.E1'ARY(A I)t1 N.) 

All Ad&ljtjorial l•)iicctoi 	(cnrraI of (1'\VJ )/ lriircci-.jii-Chj c f 
,\Il Chief Fniir1eeiyjvjt) &(Flcc) including I\VD Aniniatc Aritlrr ity! 
Vniti.iIiir.'M11r1 	Uhiivjinitçj1 .. I'nicM CR'.. I tic ntH) 	griidcltnc 	arc l 	Ic 
( iicii!.rjctf to all luwcr lOt 1natto.q tr tr id corirpli;urcc.) 

, 

I 	 . 

1 	I 
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fr 	 Government of India 	 ,4/t//,KtJ/Z _X f 	 Dlrcctorn(c General of Works 
I.. 	 Central Public Works Department 

-J 	I 	 Nirman Bhavaj New Delhi 
DatcdtheThMay, 2002 

OFFICE MEMORANDUM 

SUB: NON COMPLIANCE OF TRANSFER ORDERS ISSUED BY THE 
DIRECTORATE GENERAL OF WORKS, CPWD. 

Shri R.K. Solanki, EE (C) has been transferred from EE, P&A, SCMC, Silchar to EE, 
PWD Divn.15, vide orders dated 18/4/2002. 

It has been observed that even after a lapse of more than a month, the officer has not 
been relieved by you. 

Non-compliance of the orders issued by this Directorate has been viewed very seriously 
by the competent authority. 

You are hereby directed to relieve the above named officer latest by 7th  June, 2002, 
failing which you will render yourself liable to disciplinary action which may please be noted. 
This issues with the approval of DG(W), 

(S.K. SINGHAL) 

To 
	 CHIEF ENGINEER (P&S) 

Shri M.C.T. Pareva 
Superintending Engineer 
SCMC, C.P.W.D. 
Sikhar-788002 

Z
COPY to: Shri B. Majumdar, Chief Engineer, IBBR(M, CPWD, Siliguri-734406, for 
immediate necessary action. 

CHIEF ENGINEER (P&S) 

N 



/ 

TO  

The superintending Engineer, 
ZBflR (Mto.) Circle, 
C,P.W4. silchar'2. 

Regarding relieving. 

Respected air, 

I h l. ave been transferred az posted as Executive 
Engineer, PWD, DIV"XV, New Delhi vide the Director General of 
works, CPWD New Delhi's Office Order NO. 82 of 2 002, dated. 

the 38.04.2002, 
Therefore, it is requested that, X may kindly be 

relieved from present post 00 that X ech join my new place of 
posting.. 	 . 	..• 	. . :. 

In this rspt, it ip alco brought to ur thid 

notice that Z have completed two £ 	years where as the 
tezthure in the North East is only Q two years, Purthor, 
I have to reiuest that my wife is suffering from hypertension 
and blood pressure and there is no body to )1ook aftev her. 

These facts were also inenyioned in my earlier representation 

for transfer.. . . 	 . 
Thefe eary action may kindly be tcen 

to relieveM. 	 . 

Th aingy4r 

rQufaithfully, 

( R.I. 6OIANKI), 

fr 

	

	 E 3o/IO2_ 	 cecutve Engineer(P&A) 
XBflR (Mtc) Circle.CP1rD, 

I, 



/1) 

/./Vx LrjC 
- 

To, 
The Superintending Engineer, 

11 

	 I.B.B.R. MaintenanceCircle 
C.PWD, Silchar-788002. 

	

Subject: 	Regarding relief of Sri R. K sIanki, Executive Engineer 

I / 	/ 	 (P&A), LB.B.R. Maintenance Circle, C.PWD, Silchar, 

Sir, 

I have requested vide my letter dated 30 4 2002 for relieving from 
my present post. In this respect, kindly refer O.M. No.23.1 2.38.EC-r dated 
10.12.1998 of the Director General of Works, CPWD, New Delhi, where in 
it is stated that, officers transferred should be relieved within 30 days of his 
transfer order( copy enclosed for your ready reference) 

It is also requested that my wife is sick and taking treatment from 
Ram Monohar Lohiya Hospital New Delhi (copy of prescription is enclosed 

please) and there is no male member to look after her and they are facing 
lot of difficulties. 

Therefore, it is my earnest request I may ,  kindly be relieved 
immediately. 

Thanking you, 

Yours faithfully, 

Dated: 

	

fl 	 / 	 (ER. R. K. Solanki) 
Executive Engineor(P&A), 

	

/ 	 —kBB.R. Mintérance Circle, 

	

\Y\1 \4)\ 	 C.PWD,Silchar-788002. 
Copyto: 

The Chief Engineer, IBBR(MZ),CPWD,Siliguri, for favour of his kind 
information and necessary action please. (Ehclosed As above) 

Executive Engineer(P&A), 
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GARG CHILDREN HOSPITAL...,.  
Resi H. No 411, Sector 14, Faridabad-I2IOOY 

Dr. S. R. Garg 	
Clinic 

M.B.B'.S. MD. (Paed.) 	
.. 	 . 5-04, N.I.T. Faridabad 

Consultnnt Paedintrlciafl & Neonatologist 	 . 	. 	(NoflrShIv Mondir) 

Ex. Registrar (Pned. Deptt.) MOdical College PataIa 
 

Regd No EP 13138 
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VACCINATIONS AVAILABLE: 
BCG, POLIO DPI, MEASLES, MMP, MENINGITIS, HEPATITIS-B, TYPHIUM VI& dIHERS 

CLiNIC TIMINGS 	 . 	RESIDENCE TIMINGS 

Morning - 0.30 a.m. toL30 p.m. 	 . 	Morning - 8.00 to 10.00 am. 

Evening -.6.30 p.m. to 9.00 p.m. 	 Evening -5.00 to 6.00 p.m. 

• SUNDA'V EVENING CLOSED • 



('enlial Iithhe \Vol<s I )cp:titincnl 	
( Ninn an J3hawau,  

New Deil- ii 0011 

II 	 (TI-IROUGH I'ROPER CHAELJ 

Subject: 	Relieve of StiR. K. Solanki, ENccutivc Engincvr(P&A); 
L13.B.R. Maintenance Circk, C.PWD. Silchar. 

Respected sir, 

Most respecthilly I beg to state that I was transferred from 1.13.13.R. 
Maintenance Circle, C.WD. Silchar, to PWD Division No.15 New Dcliii vidc 
order No.82 of 2002 issued vidc No.28/3/2002-EC-1 d1:184.2002, 

I have requested vide my application cit. 30.4.2002 and cit. 10.5.2002 
(copies of both enclosed) for relieving me. But I have not been relieved 
insiie of issuing of specific direction for relieving by 7.6.2002 'ide y our 
office memorardum No. 23/6/2001-EC-I cit. 27.5.2002. 

Sir, my wife is suffering with hypertension and sugar etc. taking 
trcatmet from Ram Monohar Lohiva Hospital, New Dclii, no other member 
is there to look afici hei, tlievefote it is my humble request that 1 may kindly 
be get relieved at the eaiiiest, . 

: 	iouis faithfully, 

(Ram Kishan Solanki) 
Executive Engineer (P&A). 

1.R,R.R. Maintenance Circle. 
C.PWI), Silchar-788002. 

Copy to: 
I. Advance copy to : The Director General of \Vorks. CPWD. Niiman 

Bhawan. New Delhi-I 10011, for informaion and necessary action please. 
The Chief Engineer, II3BR(MZ),CPWD, Siliguri, for infoimatioi and 
necessary .actiod l)lcase. 
The Superin.tcnding Engineer, I.'13.B.R. Maintenance Circ(c C.PWD, 
Silchai, [nsl)ite of your office order No.90 )/SEIBBR'i\IC,'S11J2002298 
dt:31.5.2002 dt. 3 1.5.2002 Slui A. V. Kujur. has not turn up to take o;ei 
the chtrge, you are requesled to get cou.piiance if your oider. 
Shri A. V. Kujur, Executive Engineer, IJ3FJR (NI), Division, CPWD. 
Agartala., he is again requested to take over the charge. 

(Rain Kishan Solanki) 
Executive Engineer(P&A). 
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The Director General of Wori<s 
Central Public Works Department 
Nirman Ehewan. New DelhL 

1' 

A . 	 114P tr  

Subject .- Relieve of Sri R. K. •Solankl Executive Englneer(p&A) IBBP, Maintenance 
Circle CPWD, Siichar. 

Reference: My letter No nil Dated 10.6.2002. 

Respected SIr, 

In continuation of my representation dated 10.6.2002 most respectfully I beg 
to state that I s transferred horn IBBR Ma tenance Circle CR'D Shar to PWD Divn 15 
New Delhi vide order No. 82 of 2002 issued vide No. 28.3.2002 ECI dated 18.4 2002. 

Sir almost three months have been passed after issue of order. But I have not 
been relived your good self has also issued specific direction for relieving by 7.6.2002 vide your 
office memorandum No.23/6!2002pC dated 27.5.2002 

The SE IBBR Silchar issued order No. 8(3)I.SEIlBBR(M)!SlL(2flfl7f7g dated 
31 .5.2002 directing Executive Engineer, IBBR, Maintcnnce Divn., CPWD, Agartala to take 
over charge. But the order have not been materialized, the informat"Orl was submitted 

by me vide my letter No. NIL dated 10.6.2002 

Furflier )rder 	issued vide NO.8(3)f.5E/lBBR(Mc)f5li/2ofl2Ic; 	
.Sjlin;ri dated 17. 61

.2002 during Executivc Engineer, Agartala to take over my charge by 57.2002, But 
Executive Engineer, Agartala has refused to take over charge which was nniirniated to 
Supenrnteiding Fnigineer, 1BBR by me vide by letter dt. 1. /.2002, but have not beh relieved. 

With he.vy heart have to request that it is great harassment not only to me 
but my ffl;ng wife and chldre also, that even after completing tvo years and eight months in 
the hard area in place of two years tenure. I have not been relieved. My wife is sick in 
Fanidabad as already intimated under there compiling circumstance I am under going 
tremendous mental tension and not able to concentrate on works 

Therefore it is requested that I may kindly be relieved immediately. 

Thankina VOL), 

Yours faithfully. 

(R.K. SOLANKI) 
Executive Engineer(R&A) 
IBBR Maitnance Circle. 

CPWr Sik'.hr-2 
Copy to 

f /.ycfirc 631y .Je 	/ /cc 4LJiU 71' %• /Jfl/ 
	 i  The Chief r 'ee, ir3R(M7) CPWD, S 	

9 
iiicjuuj, your good self assured me to relivè by 

end of June 2002 :  but I have not been relieved so far therefore neceary action m 
N.Ifldiy be taken. 	 a'  

The Superintendina Engineer, I.B.B.R. Maintenance Cicle C PWD. Silchar he is 
requested to implement his order mentioned above 

(R.K. Soiank) 
L. 
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GOVERNMENT OF INDIA 

OFFICE OF THE S1JPERINTENDING ENGINEER 
IBBR MAINTENANCE CiRCLE 

C.P.W.D. Silchar -788002 

NO. 8(3)/SE/IJ3BR(MC)/S]1J2002, 2cg 	 DATE: 

.ANxu 	iJ 

3  111S/6~, 

QLLICE ORDER 

In pursu2nce of DG(w) office order No 82of 2002 issued vide No.281312002-EC-I clt.1814002 and further crected 
vide DG(d)s Office Memorandum No. 23/&2001-EC-J dt. 27.5.2002 to relieve SM R. K. Solanki, Executive 
Engineer(P&A) it is hereby ordered that Shn A V Kujur Executive Engineer

,  IBBR (M) Division CPWD Agartala 
shall tak over charge from SM R. K. Solanki, Executive Engineer(P&A) I B B P Maintenance Cirde C PWD Silchar 
as well as Executive Engineer ,  IBBR (M) Division Silchar ,  on or before 71h June 2002, in dual charge till further ofders so that 'Shd R. K. Solankj, can be relieved latest by 71h June 2002, as desired by tte Director General of Worics, CPWO, New Delhi, 

(Er. MCI Pareva) 
Superintending Engineer, 

LB.B.R. Maintenance Cirdó, 
C.PWD,Silchar-788002 

Copy to 

The Director General of Works, CPWD, New Delhi, with reference to his O.M. No. 2316/2001-EC-I dt. 27/512002. 
The Chief Engineer, IBBR(MZ),CPWD, Siligu, with reference to the Direction given on 31 .5.2002over phone in 
compliance to DG(W) s above orders. 
Executive Engineer(P&A), I.B.B.R. Maintenance Circle, C.PWD, Silchar-788002. 
Executive Engineer, IBBR (M),Division ,Silchar. 
Exe utive Engineer, IBBR (M), Division, CPWD, Agartala. 
Shri R. K. Solanki, Executive Engineer(P&A), for information with direction to hand over the charge of Executive 
Engineer(P&A), as well as Executive Engineer, IBBR (M),Division ,Silchar. to Sn A. V. Kulur Executive Engineer, 
IBBR (M), Division, CPWD, Agartala 

, with immediate effect. 
SM A. V. Kujur, Executive Engineer, IBBR(M), Division, CPWD, Agartala., for information with direction to take over 
the charge of Executive Engineer(P&A) as well as Executive Engineer, IBBR (M) Division Silchar. from Sri R K 
Solanki, Executive Engineer(P&A), before above date positively. 
Personal file of Sri R. K. Solanki, & Sri A. V. Kujur. 	 A 

E 

Superintei 
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Govt. of India 
Office of the SIihtending Engineej' 

• 	IBER, Maintenance Circle, CPWj, Sijchar 

8(3)/SBcys,200 	Silii 
- 	 Dated 17.06.20 

Office order iflh1i 

/ 	. 	
this office order sued vide 	

Dated 31.O.20O2 vide 
which shri AV Kujur, EB, IBBR(M) Dn, CPWr) Agarf1a 

Wa 
directed to take-over charge from shij RJ( Solan}j EE(P&A) IBBR(MC) Si1ch and EE,IJ3BR(M) Dii Silchnr by 7th June, 2002. However, it is further directed that shri : 	

AV ujur EE/A1a to ke-over above charges by 5th 

of Jy,2oo2 in case the subjtute of sh RR Solanjd is not 
joined by that date. The compliance to these orde must be repoed to this office as well as to the offiôe of the Chief Engineer, IBBR(MZ) CPWD, Siliguri Positively by 5th July, 2002, 

rjo 

SUpethn 

 

ing Engüiee 
WB! M9 tenance Circle, 

CP\ 	Slichar Copy for information and necessaxyactjon to 

The DG(W), CPWD, New Delhi 2 	
The Chief Engincr( P&S) T)Ci(W) CP 3 	The QcfEnr 	 W(fl N, Delhi 

4 	Executive Engineer, (P& BR) CP, Siliguri Dth is w.r.t. his advise dated 17.06.2002. 
Ex 	 A), IBBR M 	

Silchj. 
fl1ft 	

ecutive Engineer 	 aintenance Circle, CPWD 
6 	 ; IBBR (M) Division, Silchar, 

x cutive Engineer. IBBR (M) Division, CPWD, Agartala 
Shrj R.K. Solankj, Executive Engineer (P&A). 8 	
Shrj AV. Kujur, Exccutj Engineer IBBR (M) 

Divji0 CPWD, Agartala. 
9 	

Personal file of Shrj R.K. Solarijci & Shxi AV. Kujur. 

- 


